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REGISTERED 

CENTRAL ADMINISTRATIVE TIRIOUNAL 
BANGALORE BENCH 

0 

Commercial Complex(BDA) v 
Indiranagarl 
Bangalore— 560 038. 

Datedt 2 2'F E B 1988 
APPLICATION NO 	140 	- ---/Be ( 0 

W.P.No. 

Vs 	 RESPONDENTS 

The Supdt Of PO&t officesq Sirsi Divisiong 

Sirai, & 2 Crx . 

APPLICANT 

Shri N.Y* Samagar 

To 

Shri N.Y. Samager 
postal Assistant 
Sirej Head Post Offics 
Sirei 
Uttara Kannada District 

2. Shri M. Madhusudan 
Advocats 
1074-1075, Banashankari I Stage 

Bangalore — 560 050 

Subject., SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the cooy of ORDER/WW/ 

X%N3r4wXXXW passed by this Tribunal in the abdve said application 

on 	12-2-88 

VPU~~EGISTRAR 
Encl: as above. 	 (JUDICIAL) 



-In t1kie Central Administrative 
Tribu'nal San&falore Bench., 

Mangalare 

ORDER SHEET 

A pplication No....-J.-LI-0 ................ .. of 198'&- 

Applicant 

,~'J - \1 , 	 Ck'V 

Advocate for Applicant 

" . 	VA (3-_ak'v-k 9~~(A CLVN 

Respondent 
VIV *Thk S""p 	C)J f)00S 

Ir 

oy- o 
Advocate for Respondent 

Date 
	

Office Notes 
	

Orders of Tribunal 

r.T P 10 000 

KSPVC/PSM 

Perused the office objEctions 

and heard Shri M. N adusudang learned 

counsel for the applicant. The otfice 

has rightly pointed out that the disput6 

raised by the applicant was not a sErviCE 

_Iispute. that falls within the jurisdic- 

tion of this Tribunal constitutedunder 

the Administrative Tribunals Actq 1985. 

Shri M. Madhusudang, in our opinion.9 

,TRUE COPY 

0 

LEPUTY RMISTRAR -(Jn - 	 0~~, Vaj 

CENTRAL ADMINISTRATIVE TRIBUNA!, 
BANGALORE 

very rightly seeks leave of this Tribunal 

to withdraw this application with 

libErty to approach the appropriate 

civil court in the matt(-r. Permission 

sought for is granted. 

app_~ication is rejected as withdrawn. 

S4 1 

VICE CHAIRZ-1, 	 MEMBER (A)' 

Dsv 


